
71 \ ",... AnIWer, 8RA V ANA a, 1_ (SAKA) Written An;u,ers 78 
1~~. Certain discrepancies in mathe-
matical calculations in I.enns of hec-
tares and acreage were rectified in 
April, 1978. 

(c) Zonal development plan stipu-
late. the land-uSe within the Z(lll~ for 
cWreNDt purposes. Any person own-
iac land witbin the zone CLln put his 
laad to a particular use ~nvisaged in 
the zonal plan after the ~pprc.val of 
the plan. 

PoUUUOIl 01 Jamuna 10 Delhi 

1008. SHRI S. S. SOMANI: Will 
the Minister Of WORKS AND HOUS-
ING AND SUPPLY AND REHABI-
LITATION be pleased to state: 

(a) whether Government are aware 
that the water of Jamuna is not pure 
and it is utilised for drinking in cities 
()ther than Delhi; 

(b) whether dirty water mixed with 
chemicals etc. through Nalas are mak_ 
ing the water of Jamuna very dirty; 
and 

(C) if so, whether there is ;tny 
scheme to keep the Jamuna water 
pure so that it can be utilised for 
drinking in other cities like Allaha-
bad? 

THE MINISTER OF WORKS AND 
HOUSING AND SuPPLy AND REHA-
BILITATION (SHRI SIKANDAR 
BAKHT): (a) Government are aware 
that the water of river Jamuna is used 
fOr drinking purposes In cities other 
than Delhi also. The Government are 
also aware that the quality of water 
of Jamuna, down stream of Delhi, is 
not eood. However, the drinking 
water to these cities is supplied only 
after proper treatment of raw · ... ·ater 
drawn from upstream side. 

(b). Yes, Sir. 

(c) The Central Board for Preven-
tion and Control of Water Pollution is 
taldne steps to reduce the pollution of 
lUver Jamuna at Delhi so that the 
-quaUty of the down stream water is 

imProved, . Tl)e U.P. State J3Qard for 
Prevention and Control of water Poilu. 
tion is already taking action to ensUre 
that the local bodies and industries are 
discha .. ging their etIluents into tile 
river only after proper treatment. 'The 
Central Board alopg with the 'state 
Boards of Himachal Padesh, HarJ(¥Jl 
R'ajasthan, Madhya PradeSh and U.P. 
are evolving effective meaSUI'es to en-
sure that the pollution of the river 
Jamuna is reduced to the minimum. 
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IU&Ia price of D.D.A. built houses 

1011. SHRI NATVERLAL B. 
PARMAR. 

SHRI KACHARULAL HEM-
RAJ JAIN: 

Will the Minister Of WORKS AND 
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to state: 

(a) whether it is a fact that th~ 
allottecs of the D.D.A. flats under the 
M.l.G./L.l.G. residential scheme are 
being charged very high cost in which 
event the cOst Of land is not propor-
tionate;y distributed among the storeys 
bvilt thereon; 

(b) if so, whether action has been 
taken to streamline the cost of the 
ftGs; and 

(c) what ic; the difference between 
the cost worked uut previously an·j 

that being charged in the recent .Uot-
ments? 

THE MINISTER OF WORKS AND 
HOUSING AND SUPPLY AND RE-
HABILITATION lSHRI ;SIKANDAR 
BAKHT): (a) and (b>' No, Sir. How-
ever, the D.D.A. has reduced the de-
partmental charges from 15 per cent 
to 10 per cent in the case of MIGI 
LlG fiats. 

(c) The disposal cost has been 
reduced by about Rs. 1.500 in the case 
of LTG flats and Ro:. 2.500 In the case-
of MIG Hats. 

Ecolo!:'h-a. Imbalance duf' to depletion 
of wild Ufe 

1012. SrIP..l KACHARULAL HEM-
HAJ JAIK: Will the Minister of 
!\C;RICULTURE AND IRRIGATION 
be ,,!,'Cls'.'d to state: 

(,1) .. d::;.'ther Government are aW'~re 
of l:le vic ..... " expressed by several agro 
hiulog;sts about the ecological im-
huiancr> in thc' country by incr£'asing 
df'p' "t ion ~)~ ~nak(''', frogs, some varie-
tic,; of edible hirds and mongoose fol-
l<:wing their indiscriminate killing f')r 
flll ick profit; and 

(h, if ~,o. steps Government propose 
to take to check this trend and help 
maintain l>ctllogical balance? 

THE MINISTER OF AGRICULTURE 
AND IRRIGATION (SHRI Sl; RJIT 
SINGH BARNALA): (a) and (b). Th£> 
information is being collec~ed a:ld will 
be placed on the table of the Sabha. 

A&,rlcultural Colle&,es and Ullh'erslties 

1013. SHRI AHMED HUSSAIN: 
Will the Minister of AGRICULTURE 
AND IRRIGATION be pleased to 
state: 

(a) the number of Agricultural 
Colleges and Agricultural Universitieg 
in each State/U.T. and the criteria 
laid down to open them; 

(b) whether the Government pro-
pose to consider or contemplate to-
aDen and provide mOre Agricultural 
Cal1e~es and Agr:cuUural Universities: 




